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0.A.70 or 1996 

Date of Order: 25.9.96. 

Present: Horx'ble Mr.Justice A.K.Chatterjee,VjceChairrnah. 

Hon t  ble Dr. B.C.Sarrna, Administrative Member. 

HRIDAY CH,SAIKAR 

UNION OF INDIA & ORS. 

I 
	

For the petitioner: Mr.P.L.Bose,cou-ise1, 

For the respondents:Mr.M.S.Banerjee, coSe1. 

Heard 	 96 	 0 rdered on 96 

0 R DE R 

e,V.C. 

Both sides are present and we have heard them in tUil, 

tor the te,titionrstates on instru tions 
wantto 

that he doers not/proc.eed wth the,67pplidatip6 as his grievances 
'fr 	4. 

have been redressed. 

In the circumstance, the a.p1iation is disposd of 

as "withc3rawn. 

l',C.Sarrna 
Merrer(A) 

A.K.Chatterjee 
Vjce.Chajan. 


